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[RAJYA SABHA]

MR. CHAIRMAN: Hon. Members, | had indicated my own difficulty. When the seats
were not allocated, | was looking and searching for the hon. Members. | made three
attempts. Today was my last attempt and | had indicated to the respective party
leaders to complete the formality by the end of the day. Your point is well taken,
though, it is not a point of order. Now motion for nomination to the Joint Committee
on Multi-State Cooperative Societies (Amendment) Bill, 2022; Shri B.L. Verma.
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MOTION FOR NOMINATION TO THE JOINT COMMITTEE ON MULTI-STATE
COOPERATIVE SOCIETIES (AMENDMENT) BILL, 2022
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The question was put and the motion was adopted.



